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10-08-2017 - CA (CAA) No. 258/KB/2017 - Tinnevelly Tuticorin Investments Ltd.
ORDER

The Ld. Lawyer on behalf of the petitioners as well as on behalf of the
Respondents are present.

The Ld. Lawyer of the Respondents have completed her part of the argument,
being the intervenor to the scheme of arrangement proceeding.

Fix 28-08-2017.

MANORAMA KUMARI
MEMBER(J)



